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The 25th Junc 1994 

S. R.O. Nu. (27/94-ln exercise uf the powers conferrcd by Seciion 23 of the Fanily Couris Act, 1984 (66 of 1984). the State Govera:neo: aftcr cODsullation witb the Hugi Coun u! OribhJ, du hereby make tbe lllowing rules to amvnd the Pmily Courts (Orissu) lRules. 1993 luificly :. 
1. Thcst rulce may be culled thc Fanily, Courls (Orissa) Ameadoen! Ruics, 1994. 
(2) They shali come into force oD the datc of their publication in tbe Orissu Guze tte 
2. In Ruie 6 of ihe Family Courts (Orissa) Rules, 1990 for the word, "Socjal Wort" wicrevr they ovcut, thc words und coinma "SOCiui SuicIncc prelurubly j Sucialu,.y ur Pyrholg ii..!l ullaiBlulcd 

EA (GuZ 370-2)6+1 

| Nu. 879i�J-619 4-L. ! 
By ordci o! thc Governo: 

P. K. PANIGRAHI 

Secretery lo Governmen! 

Iri.: aud I'ubileist by lnc Diructor, Prnnting, Statioucry uud Publicat1oL, Oriast, Cutualk-10 
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